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BEFORE THE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE, CHENNAI 

Original Application No. 154 of 2021 (SZ) 

IN THE MATTER OF: 

A Balasubramanian, 

Thokkalikkadu Village, 

Pattukottai Taluk,  

Thanjavur – 614 701                    …Applicant(s) 

Versus 

1. The State of Tamil Nadu – Environment and Forest Department 

Fort St. George, 

Chennai – 600 009 

2. Department of Mines and Geology 

Alandur Road,  

Guindy Industrial Estate, 

Chennai – 600 032 

3. Public Works Department 

Kamarajar Promenade, 

PWD Estate, 

Chepauk, Triplicane, 

Chennai – 600 005 

4. The Collector Office, 

AVP Azhagammal Nagar, 

Thanjavur – 614 701 

5. The Tahsildar, 

Pattukotai, 

Thanjavur – 614 701 

6. Ministry of Environment, Forest and Climate Change, 

Indira Paryawaran  Bhawan Delhi, 

New Delhi – 110 003 
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7. Tamil Nadu Pollution Control Board, 

Mount Salai,  

Guindy, 

Chennai – 600 032 

8. The Excutive Engineer, 

PWD, WRD, Mining and Monitoring Division, 

Tthanjavur – 600 058               …Respondent(s) 

REPORT FILED BY THE GOVERNMENT PLEADER 

 ENTIRE LIST OF WRIT PETITIONS 

 I, Dr. D. Shanmuganathan, Standing Counsel of Tamil Nadu, National Green Tribunal, 

Southern Zone is fully aware of the facts and circumstances of the case.  

1. It is submitted that, following the order by the Hon’ble National Green Tribunal on 

21.04.2023 the entire set of documents as well as status on date of the several Writ 

Petitions pending before the Hon’ble High Court of Madras – Madurai Bench with 

respect to the same lease granted in favor of the Public Works Department are attached 

along with this report. 

2. The tabular column signifies the list of Writ Petitions pending under the Hon’ble High 

Court Madras – Madurai Bench are as follows: 

S. No. Writ Petition No. Current Status 

1. W.P (MD) No. 13712 of 2020 (Main case) Pending 

2. W.P (MD) No. 12937 of 2011 Pending 

3. W.P (MD) No. 14735 of 2011 Pending 

4. W.P (MD) No. 10471 of 2020 Pending 

5. W.P (MD) No. 2901 of 2012 Pending 

6. W.P (MD) No. 7045 of 2020 Pending 

7. W.P No. 6761 of 2012 Pending 

8. W.P No. 2884 of 2012 Pending 

9. W.P (MD) No. 6312 of 2020 Pending 

10. W.P (MD) No. 4684 of 2020 Pending 

11. W.P No. 15827 of 2014 Closed with No 

Costs 

12. W.P No. 4984 of 2018 Disposed with 

No Costs 
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13. O.A No. 161 of 2020 Disposed 

3. It is submitted that, these are the list of linked Writ Petitions along with the said Original 

Application No. 154 of 2021 (SZ). 

It is therefore prayed that this Hon’ble Tribunal may be pleased to accept this compilation 

on file and pass such further other orders which it deems fir to the case and thus render 

justice. 

 

Date: 05.09.2023         

         Standing Counsel, TN 

               National Green Tribunal, 

               Southern Zone 

Verification 

 I, Dr. D. Shanmuganathan, Standing Counsel of Tamil Nadu, National Green 

Tribunal, Southern Zone, solemnly affirm that the contents of this Report are true to the 

best of my knowledge based on the records and I have not suppressed any facts. 

Date: 05.09.2023        

         Standing Counsel, TN 

               National Green Tribunal, 

               Southern Zone  
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THANJAVUR: DISTRICT 
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M/s. S.MUNIYANDI En. No.612 of 2008 
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